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o t h e r s ,  a n d  n o  r e l a x a t i o n  is  a t  p r e s e n t
p e r m i t t e d .

pRB-PAirrmoN Payments

M S .  S l i r i  i L  C .  S o 4 h lm : (a) W i l l  t h e
M i n i s t e r  o f  D e f e n c e  b e  p l e a s e d  t o  s t a t e  
t o  w h o m  a r e  p r e - p a r t i t i o n  p a y m e n t s  
u n d e r  t h e  h e ^  * * A - 3 4  D e f e n c e  S e r 
v ic e s * ’  b e i n g  p a i d ?

C b ) F o r  w h a t  d u r a i t io n s  a r e  s u c h  
p a y m e n t s  t o  b e  c o p t i n u e d ?

( c )  O n  w h a t  p r i n c i p l e s  a r e  t h e s e  
JUgures a r r i v e d  a t?

T h e  M i n i s t e r  o f  D e f e n c e  O r f a n l a a -  
t i o n  ( S h r i  T y a ^ ) :  ( a )  ( i )  C o n t r a c t o r s  
( f o r  s u p p l ie s  m a d e  a n d  s e r v i c e s  r e n 

d e r e d  t o  u n d i v i d e d  G o v e r n m e n t  o f  
I n d i a ) ;

( i i )  o w n e r s  o f  r e q u i s i t i o n e d  l a n d s , 
o c c u p i e d  b u i l d i n g s  a n d  w a r d a m a g e d
i m m o v a b l e  p r o p e r t i e s  ( c o m p e n s a t i o n  
a n d

( i i i )  m e m b e r s  o f  t h e  A r m e d  F o r c e s
o f  u n d i v i d e d  I n d i a  ( o n  a c c o u n t o f
a r r e a r  c l a i m s  o f  p a y ,  a l l o w a n c e s  a n d  
p e n s i o n s } .

( b )  T i l l  s u c h  t i m e  a s  a ll  t h e  c l a i m s  
a r e  s e t t l e d .

( c )  O n  t h e  a s s e s s e d  v a l u e  o f  c l a i m s  
s e t t l e d .

Survey of India Department 
(Employees)

5 9 4 . S h r i  N a m b i a r :  W i l l  t h e  M i n i s 
t e r  o f  N a t u r a l  R e s o u r c e s  a n d  S c l e n t i -  
f lc  R e s e a r c h  b e  p l e a s e d  ^ to  s t a t e :

( a )  t h e  n u m b e r  o f  e m p l o y e e s  k e p t  
o n  t h e  c o n t i n g e n c y  e s t a b l i s h m e n t  f . o m
1 9 4 7  t o  1 9 5 3  i n  e a c h  y e a r  i n  t h e  S u r 
v e y  o f  I n d i a  D e p a r t m e n t ;

( b )  t h e  n u m b e r  w h o  a r e  i n  c o n t i 
n u o u s  s e r v i c e  f o r  o v e r  t w o  y e a r s ;

( c )  w h e t h e r  i t  is  a  f a c t  t h a t  t h e  
F i n a n c e  M i n i s t r y  h a d  n o t i f i e d  i n  1 0 4 9  
t h a t  t h e  c o n t i n g e n c y  s t a f f  w o r k i n g  
a l o n g  w i t h  t h e  r e g u l a r  e m p l o y e e s  f o r  
a  p e r i o d  o f  f i v e  y e a r s  a n d  a b o v e  b e  
m a d e  r e g u l a r ;

( d )  i f  s o . w h e t h e r  t h e  s a m e  h a s  b e e n  
d o n e  i n  t h i s  d e p a r t m e n t ;

( f )  h o w  m a n y  a r e  t h e r e  i n  e a i i i  
c la s s  w h o  c o m e  u n d e r  t h e  a b o v e  ' 
c a t t i i o r y ?

T i r e  6t E d u c a t i o n  a a l
IttiKnirces Md Seleatlilc fek- 

seareh (Manlua A i « l ) :  ( a )  a n d  ( b ) .  ■ 
A  s t a t e m e n t  is  p l a c e d  o n  t h e  T a b l e  o f ' 

t h e  H o u s e .  t S e e  A p p e n d i x  V ,  a n n e *  
x u r e  N o .  5 1 .)

( c )  Y e s ,  S i r ;  b u t  n o  p e r i o d  h a s  been .
p r e s c r i b e d  f o r  t h i s  p u r p o a e .

( d )  Y e s .  S i r .

( e )  D o e s  n o t  a r i s e .

C f)  T h e  f o l l o w i n g  c la s s e s  o f  c o c k - 
t l n g e n c y  p a i d  s t a f f  h a v e  b e e n  t r a n s f e r - 
r e d  t o  t h e  r e g u l a r  e s t a b l i s h m e n t :—

G r a d e  1 — 45 

G r a d e  I I — 1 4  

G r a d e  I I I — 8 

G r a d e  I V — 3 4

. G r a d e  V — 3 1  ^

1 3 2

Combined 1nter-ServicbsJ|Historical 
Section

5 9 5 . S h r i  S .  M .  G h o s e :  W i l l  t h e -
I M in i s t e r  o f  D e f e n c e  b e  p l e a s e d  t o  s t a t e :

( a )  t h e  n u m b e r  a n d  d e s i g n a t i o n  o f  
t h e  p e r s o n n e l  a p p o i n t e d  i n  t h e  C o m 
b i n e d  I n t e r - S e r v i c e s  H i s t o r i c a l  S e c t i o n ,  
w / t h  t h e i r  p a y  a n d  a l l o w a n c e s ;

( b )  t h e  e x p e n d i t u r e  i n c u r r e d  on t h e  * 
e s t a b l i s h m e n t  u p t o  3 1 s t  M a r c h ,  1 9 5 2 ;

( c )  t h e  b u d g e t  e s t i m a t e  f o r  t h e  y e a r
1 9 5 3 - 5 4 ; a n d

( d )  t h e  t o t a l  e s t i m a t e  f o r  t h e  w h o l e ' 
p r o j e c t  o f  w r i t i n g  t h e  H i s t o r y  o f  t h e -  
C o m b i n e d  I n t e r - S e r v i c e s  k n o w n  as
I I » f t o r y  o f  D e f e n c e  F o r c e s ?

T h e  M i n u t e r  o f  D e f e n c e  O r g a n i s a 
t i o n  ( S h r i  T y a g i ) :  ( a )  A  s t a t e m e n t  is  

l a i d  o n  t h e  T a b l e  o f  t h e  H o u s e .  (See * 
A p p e n d i x  V ,  a n n e x u r e  N o .  5 2 .]

( b )  T h e  e x p e n d i t u r e  i n c u r r e d  d u r i n g  
t h e  f i r s t  y e a r  o f  I n c e p t i o n  o f  t h e  S e c 
t i o n  ( i .e .  1 9 4 6 - 4 7 )  is  n o t  a v a i l a b l e .
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ture o f  a b o u t  R s .  2 3  l a k h s  w a s  i n c u r 
red. *

(c) R s .  2  8 7  l a k h s .  T h i s  i n c l u d e s  
1 *5 4  l a k h s  o n  a c c o u n t  o f  p r i n t i n g

V charges o f  n i n e  v o l u m e s  o f  t h e  o f f i c i a l
History o f  W o r l d  W a r  I I .  '

- < d )  A  c o r r e c t  e s t i m a t e  is  n o t  p o s s i -  
i b l e  a t  t h i s  s t a g e  b u t  t h e  t o t a l  o u t l a y  

i a  e x p e c t e d  t o  b e  a b o u t  32 l a k h s .

V-- .
ScHEDutED C astes in . A rm y

586. Shri Vecraswamy; W i l l  t h e
Minister o f  Defence b e  p le a d e d  t o  r e f e r

- t o  a s u p p l e m e n t a r y  q u e s t i o n  r a i s e d  o n
rSfarred Q u e s t i o n  N o .  3 1 9 , a s k e d  o n

lOth A u g u s t ,  1 9 5 3  a n d  s t a t e  t h e  n u m -
i b e r  o f  S c h e d u l e d  C a s t e  ‘m e n  w h o  h a v e
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b e e n  g r a n t e d  c o m m i s s i o n s  i n  t h e  
a r m y ?  ..

T h e  M i n i s t e r  o f  Dt^pfkce O r g a n i z a -  
t i o B  ( S h r i  T y a g l ) :  T h e  i n f o r m a t i o n  Is  
b e i n S  c o ll e c t e d  a n d  w i l l  b e  l a i d  o n  t h e  
T a b l e ’ o f  t h e  H o u s e .  *

A ssam Election  T ribunal

5 9 7 . S h r i  A m j a d  A U :  W i l l  t h e  M i n i s 
t e r *  o f  L a w *  b e  p l e a s e d  t o  s t a t e  t h 6 
t o t a l  a m o u n t  o f  t h e *  e x p e n d i t u r e  i t i  
t h e  s e t - u p  a n d  w o r l c i q g  to  a  f i n i s h  ot 
t h e  A s s a m  E l e c t i o n  T r i b u n a l ?

Ifie Mliristep ef Law and Ministry
Affairs (Shri Biswas): R s .  2 0 ,7 9 0
a c c o r d i n g  t o  i n f o r m a t i o n  s o  f a r  a v a i l 
a b l e .  *




